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Title: Motion regarding 26™ to 30t Reports of Committee on Private Members' Bills and Resolutions (Motion Adopted).

HON. DEPUTY SPEAKER: Now, we are taking up Private Members' Business.

Item No. 18 — Shri Rattan Lal Kataria.
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HON. DEPUTY SPEAKER: The guestion is:

"That this House do agree with the Twenty-sixth, Twenty-seventh, Twenty-eighth, Twenty-ninth and Thirtieth Reports of the
Committee on Private Members' Bills and Resolutions presented to the House on the 237 and 30t" November and 71" December,
2016 and the 3" February and 9t" March, 2017, respectively, subject to modifications thata€”

(i) para 6 and sub-para (iii) of para 7 of the Twenty-sixth Report;
(ii) para 4 and sub-para (ii) of para 5 of the Twenty-eighth; and
(iii) para 4 and sub-para (ii) of para 5 of the Twenty-ninth Report, relating to allocation of time to resolutions, be omitted.”

The motion was adopted.

HON. DEPUTY SPEAKER: Now, we are taking up Bills for introduction.



